TRt 9. S.ue.- 33002/99 REGD. No. D. L.-33002/99

HILd L1
GOVERNMENT OF INDIA

Velhi @azette

TS, -31.0ol.-31.-17062026-273532
SG-DL-E-17062026-273532

STETETIT
EXTRAORDINARY

TIARTE o THRTTAT
PUBLISHED BY AUTHORITY

|, 156] et TEETE, 7 17, 2026/53%5 27, 1948 [oaafk 74
No. 156] DELHI, WEDNESDAY, JUNE 17, 2026/JYAISTHA 27, 1948 [N.C.T.D. No.74

O 1V
PART IV

TE T T & et aahe
GOVERNMENT OF THE NATIONAL CAPITAL TERRITORY OF DELHI

faeeht armuer yde= grferaxor
(RTorea faamT)

srfeg=T
fawett, 17 S, 2026

BI. . RD-K/35/2025-DDMA-REVENUE DEPARTMENT/1209.—31TU&T Yde =T, 2005 @I
gRT —25 IU-GRT (1) 3R (2) NI Ued ¥fGqdl &1 WANT &_d BU SR MR =T UW.
HE&AT: 1(137) / STSIAY (AT / SISITHAR / UIqh—2 / 172 &1 29.04.2015 & 3TGHH H, I AT
T 3MUeT Yae UIfIaRvll & Ae—3iedel & w9 H AHd dd ® -

%. 9. | [7et &1 9M faeell TR o @ fraifaa ufafe &1 | fieell 7R fH ars &1 =4
M Ud Gwam
1| gleor—ydi s 319 Ut R ARATE AT TR (144)
2 | QR et £ GHT HAR Tl diedl @b (74)
3 ST GAT BARNT JTSIE 4R (16)
4 | "™ ST 7Y TSI YETSIol (82)
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5 | Heg— S siafq =T sRireT ERIERCEECD)
6 | cfero—uf¥em GRS CEIINE]] Hg fa8r (136)
7 | 9G-SR EIBIUE] YR (04)
8 | SR — o= | shwfq =g M AfRN—TF (52)
9 | STR—Yl 3 gorer R¥g FATYR (250)
10 |qd s et 3MoTE TR (214)
11 | <feror 2 gHdR g RTET BT GRA (152)
12 | uf¥em sfefer frear aR ITAT (102)

IMERT ST &5 fieel &

SURTSIUT & JMTIAR g I 14 3,

RS HaTd, 9 g (RToRd) YaR |areid

DELHI STATE DISASTER MANAGEMENT AUTHORITY

(Revenue Department)
NOTIFICATION
Delhi, the 17th June, 2026

F. No. RD-K/35/2025-DDMA-REVENUE DEPARTMENT/1209.— In exercise of powers conferred by
sub-sections (1) and (2) of section-25 of the Disaster Management Act, 2005 and in continuation of notification
no. F.1(137)/DDMA(HQ)/ DDMR/PF-11/172 dated 29.04.2015, the Lieutenant Governor of the National Capital
Territory of Delhi is pleased to nominate the following Counselors of MCD of Delhi to be the Co-chairpersons of
District Disaster Management Authorities of the districts mentioned against their names:-

Sr. No. District Name of elected representative of Name & No. of MCD ward
Municipal Corporation of Delhi
1. South-East Sh. Arjun Pal Singh Marwah Lajpat Nagar (144)
2. Old Delhi Sh. Suman Kumar Gupta Chandani Chowk (74)
3. North Smt. Suman Kumari Azadpur (16)
4. Central Sh. Manish Chadda Paharganj (82)
5. Central- North Smt. Veena Asija Ashok Vihar (65)
6. South-West Smt. Sushma Rathee Madhu Vihar (136)
7. Outer- North Sh. Yogesh Alipur (04)
8. North-West Smt. Ritu Goyal Rohini-F (52)
9. North-East Sh. Brijesh Singh Sabha Pur (250)
10. East Smt. Neelam Azad Nagar (214)
11. South Sh. Dharamvir Singh R.K. Puram (152)
12. West Smt. Shilpa Kaur Khyala (102)

By Order and in The Name of the Lt. Governor
of the National Capital Territory of Delhi,

NEERAJ SEMWAL, IAS Divisional Commissioner (Revenue)/Convener
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